Part I: Cross adjustment of existing liability

When a Proper Officer decides thatthe amount of refund is to be adjusted (completely of
partially) , against any outstanding demand under the Act oany other actunder or any
earlier law, then an order having details of the adjustmentshall be issuedunder RFD-06
only. The adjustmentProcess isas explainedbelow.

1. User has td.ogin with the authorized SS{ and Password.
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27000625
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2. Userhas to gdo Menuoption, Select Task ListsselectRefunds.

& Dashboard

<« > O @ @ 10.2.8.169/cbec-aces-gst-u

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue
| oxecunveserup | DIVISION: EAST DIVISION-2

Name : ACESTestz6  Designation : Assistant Commissioner  $50 ID : 27000625

Menu
A My Privileges TASK LISTS
B Master ©Refunds  © Retums R pEEbnET ovesteen [ woncay nevenber 11,200 |
B GsT evie — —
BB TaskLists
B3 Payments

@ Refunds
Stage

Change Formation

Formation Task Details

mm s W

TaxPayer Details
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3. Userhas toclick onthetask undefiTransaction Summadywhere the balancamountis
intended to be cross adjusted

&« = O » @© 10.2.8.169/ch gst-u = 4 ' o

Central Board of Indirect Taxes and Customs 29 A
Ministry of Finance - Department of Reverue # 2 0 O
Name : ACES Test26 ignati i i [ execunve serue | DIVISION: EASTDIVISION-2  engisn | vinci |

Registration Task List  Refunds Task List
[Refunds Task List

Refunds Task List ‘Monday, November 11, 2019

Y

Transactions Summary Stage

On Account of Supplies made to SEZ Unit / SEZ Developer w/o payment of Tax Error List

On Account of Supplies made to SEZ Unit / SEZ Developer with payment of Tax Issue RFD-018
ITC Accumulated due to Inverted Tax Structure

Any Other(Specify)

Exports of Goods / Services - w/o payment of Tax (Accumulated ITC)
Exports of Services- with payment of Tax

Excess Balance In Electronic Cash Ledger

On Account of Refund by Supplier of Deemed Export

Excess payment of Tax - if any

Tax Paid on pply-later held to be and vice-versa

3

% Export Data

Transaction Chart Activity Chart
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4. For egUserhas toclick on fiExcess Balance in Electronic Cash ledgaranyrefund type
and stagéiPending Issuance of Sanction Oxaer

&< - O m @ 10.2.8.169/cbec-aces-gst-ui/ P B
Central Board of Indirect Taxes and Customs » -
Ministry of Finance - Department of Revenue # L2 O O
Mame:ACESTest?§  Designation : Assistant Commissioner  SSOID : 27000625 [ oxecumve serve | pivision: EAsT Dvision-2

Registration Task List ~ Refunds Task List

Refunds Task List

Refunds Task List

Transactions Summary Stage

On Account of Supplies made to SEZ Unit / SEZ Developer w/o payment of Tax Pending issuance of Provisional Order

0On Account of Supplies made to SEZ Unit / SEZ Developer with payment of Tax Provisional Order issued - pending issuance of Payment Advice

ITC Accumulated due to Inverted Tax Structure Pending issuance of Acknowledgement/Deficiency Memo

Any Other(Specify) Pending issuance of Sanction Order

Exports of Goods / Services - w/o payment of Tax (Accumulated ITC) Error List
Exports of Services- with payment of Tax
Excess Balance In Electronic Cash Ledger
0On Account of Refund by Supplier of Deemed Export

Excess payment of Tax - if any

Tax Paid on Intra-State Supply-later held to be Inter-State and vice-versa

& export Dats
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5.Userhas toselectrequiredARN usinghyperlink toview the details.

<« - O m @ 10.2.8.169/

Cc-aces-gst-uif

Central Board of Indirect Taxes and Customs

TR A T

MName : ACESTest?§  Designation - Assistant Commissioner 550 1D : 27000625

Registration Task List ~ Refunds List

Refunds Task List  Refunds List

GST- Refund Applications
Refund Type - Excess Balance In Electronic Cash Ledger

@) @ Total Records: ) @ [
HEOET ARN Date & Jurisdiction of Taxpayer & GSTIN & TaxPayerName & | Status a | TargetDate v | Claim Amount a

Q | oMMy qQ [ My |Q | MmvYyY Q) Q Select Q Q
Pending
C:BENGALURU EAST > D-EAST PIYUSH RAMANLAL -
[m} 1 AA3305195000009M 03-05-2019 NA NA EREE s R =R 33AXPPJ1556NCZM o issuance of 02-07-2019 & 2,45,531
2> R g

Sanction Order

Showing: 1 -1 of 1 Records

Page:[1 of 1
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6. Details of the specifiARN will be displayedBy Def aul t NApmb & cati ol
AAmount Detwiliopes.0 Subt ab

< = O @ @ -aces-gst-ui/ Y= L'
Central Board of Indirect Taxes and Customs oﬁ o -
Ministry of Finance - Department of Revenue

Name :ACES Test26  Designation : Assistant Commissioner 530 ID : 27000625 DIVISION: EAST DIVISION-2 mm

Registration Task List Refunds

Refunds Task List ~ Refunds List  Refunds

o FORM-G ST-RFD-01 [See rule 89(1) and 97A]
Refund Type - Excess Balance In Electronic Cash Ledger
ARN 1.GSTINTemporary 1D 2. Legal Name 3.Trade Name, if any 4. Address 5.Tax period(if applicable)
AA330519000009M 33AXPPJ1S56NCZM PIYUSH RAMANLAL JAIN engineer B1, P1, Salem, 636308 NA NA

Details ication History i tion Report  Order Download RFI

Amount Details | Ground for Claim  Bank Details Documents Uploaded ~Annexures

6. Amount of Refund Claimed (%)
T O ™ S T A RN N
Central tax 98,765 8,765 785 &5 6 1,08,366

State / UT tax 12,345 1,234 123 12 1 13,715

Integrated tax 12,345 1,234 123 12 1 13,715

Cess 98,765 9,876 987 98 £} 1,08.735

Total 2,22,220 21,109 1,908 187 17 2,45,531.00
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7.User has t&lick on Order TabTheCalculationsubtabwill open by default wher&ser will be

able toview thedetails.Userhastow i ew t he fADetails of Refunds An
Demando andckhem nAAdjust Demando butabfan t o
adjustments.

T fUser clicks onafi$avead i mumtstoo n aibdjustiib@téno ut c |
and without creating any adjustments in a
are demands available for adjustment. Are you sure you want & csdoulations
ignoring the same?o0

|l f User selects ANoOO, system wil/l return

| f User selects AYeso, system wi l |l show

saved successfully. o

i
i
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Amaur
___q
1 2ZAZ00915000025 N N o o o o o o o o 0 o o o o 0 o o o o o o o o o o o
ZAZ009150000308 N e o o o o o o w0 o o o 2 o0 o o o o o o o o o o o s
ZAZNOTI50000319 N N o o o o 0 o o o ] o 0 o o 0 o o o o oo o o 0 o 0
ZAZ011150000058 N N s s 1 o s 1 0 0 o o o o s i o s ™ 0 0
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8. Order Tab >Adjustmensuliab will provide options to viewt he @A Ref und A mc
Available for Adjust memands,andiiDet ai l s of Ex”
D e ma nUdsertas tselect from the listfo d e ma avhiladleérgusingoptions to
selectand after thaénterthe details intherespective valid fielddJser has tahen click on
AAdj ust Demando button at itoi agdhthendensand fds ot t o n
adjustmentl t i s pertinent to note that in the nA
Major/ Minor heads wheramount is available will be visible. Those fields of Major/ Minor
head where the amount is zero will be hidden.
1 While entering the amount for adjustmentiesa amounenteredin any field of the

A Adj u sDetai mahleis more thami AailableRefund Anounto system will show

an alert fASum of adjusted Tax amount cann
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9.Userwill be ableto noticethefAd j ust ed Demand amount o and

gettingautomaticallynodifiedwhen anwalue is entered in the fields ihetable.
Al so ARefund Balance after Adjustment o

Mozilla Firefox [ [o [x]
| @ httpyfappg...ces-gst-uif x | 4
& ® | appystprep.chec.govin/cbec-aces-gst-uif s | ¢ |[Q search [#we ¢ A O

Central Board of Indirect Taxes and Customs
‘Ministry of Finance - Department of Reverue

EXECUTIVESEFUP | DIVISION: VELLORE

Name : ACES Test1369  Designation: Assistant Commissioner  SSOID : 27001974

Registration Task List  Refunds %  Refunds
Refunds Task List Refunds List Refunds

o FORM-GST-RFD-01 [See rule 89(1) and 97A]
Refund Type - Excess payment of Tax - if any

Lo [oemato | v | msow o vt o o v e Ty ol WPy [ T

No Records Found

[Imlnem [Mjumwem [Mﬁm

Adjustment Details

Amount in Rupees (¥ )

I T I T I T
tefund Balance After Adjustment
[ |
1 1 999
Tax 1000 o 1000
cGsT
Total 1000 [ o 1000
Tax 1000 9 1000
SGST. —
Total 1000 [ o 1000
Tax 1000 o 1000
Total 1000 0 o 1000
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10After clicking on WilAstigwihe Succhsm eng 5 a\gjgstmenifhast e m
been added to | ist successfullyo.
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Fig (X)

110 Details in Adjusteddemands list will be shown oncéheadjustment is addezliccessfully
to the list with option to Edit and deleds showrabove.
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12.Userhastm avi gat e t asubdBbCgaindtaiel the details of the demasdhat have
been adjustedA tick mark will be shown againshé adjusted demantf the user wants to delete
themodificationsuserneed t o return t o 0 Addigtaheadjosenentséf t ab a

theadjustment is completethen useshallclick onfi &ved button

Fig (xi)
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